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(i) Notification G.S.R. No. 1758,
dated the 21st November, 1867,
publishing the Cardamom Board
Service (Recruitment) Rules, 1967,
under sub-section (3) of section 33
of the Cardamam Act, 1985. [Placed
in Library. See No. 1.T-238/88.]
ENQUIRY RE CALLING ATTENTION
NOTICE ON WEST BENGAL
SITUATION

SHRI BHUPESH GUPTA (West
Bengal): Sir, I do not wish te disturb
you. I understand, that you have
admitted or considered a calling atten-
tion notice regarding Wes! Bengal
situation. Now, these people have
come here—P. C. Ghosh and others—
and may be are currently engaged in
tatks. I have also come from Calcutta
and I may inform you that I have
already met the Prime Minister and
submitted a note to her on *he West
Bengal situation but I have also given
a calling attention notice, I would
request that in the larger national
interest of the country you ask the
Prime Minister to make a statement.
My notice is very simple and says:

“The astonishing and provocative
invitation by the Prime Minister
to P. C. Ghosh and other leaders of
the Congress PDF alliance for talks
with her today in complete Jdisregard
of the fact that the illegal Ghosh
Ministry has no majority at all on the
State Assembly, this fact having been
astablished beyond all doubt.”

I do not wish to say very .auch, 1
will have a chance to speak on the
subject during the debate o¢n the
President’s Address. Sir, [ nave pre-
pared a note on it in order to estab-
lsh how it is entirely worng for her
to call them here; they have no
business to come here, I have given
that note as a kind of an aide
memoire to her and I have explained
to her the position. Everything I have
done before I came here. Now I only
request you to ask the Prime Minister
49, make a statement in regard to
4 maffey. We should sati_stly the,
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people of West Bengal. 40,000 people
have gone to prison—a thing that has

never happened in the history of the

freedom struggle—in a single move--
ment, not to speak of Bengal alone.

You can understand. The jails are

tull; they cannot take people in jail_
now. And they have come here

MR. CHAIRMAN: No speech.

SHR! BHUPESH GUPTA: Now;
P. C. Ghosh, Atulya Ghosh, P, C.
Sen, P. C. Chunder, the whole lot of
them have come to conspire here sb -
that they can stick on having lost the
majority.

MR. CHAIRMAN: T am sure a state--
ment will be made. 5

The House stands adjourned till 2.08 «
PM.

The House then adjoumé&
for lunch at five minutfes past
one of the clock.

The House reassembled after lunq‘
at two of the clock. THE VICE-CHAIR-
MAN (SHR1 M. P. BHaRcava) in thé s
Chair.

RE. EXHIBITION OF CERTAIN
PHOTOGRAPHS IN THE CENTRAL
HALL OF PARLIAMENT HOUSE

N qAAACTIW (IAT I77):
sfRry, wF N a7 #T qAH B L
W qET I FAI U A9 97 fr qqdy
fadnft ol & Yad #7 fraar qfy
gEE) AN E o ovEr @ QA
247 fF 39 Tvaew ¥ aumy fawwe o
28 Tz g ® foad ¥ oF 0@
?, AT Fr AT AT A9 we feard
¢ § "R gferm # T M ¥ Fray wR,
gl W, ey 33 &y gaer #48
9T IH 91 A § 1+ A AW qg PN
g 5 97 aga & waa I ey e
Y arE ¥ fearm AT @@t @ET A3
g § wigi av wegwfa #gmm Y
afafag gzql w1 ardga 9§
g1 avdu fadey wd ag ¥
afs 78t = uF g fawmar war @
2 1f9¥ mrawr 73 3a1 Ay fav wfer

IS
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! SHR1I BHUPESH GUPTA (West
“Bengal): I have a submission to make,
The matter is serious. For the first
4ime we are having the atrocious
exhibition of posters there in order to
defame our people. Now, Sir,
Parliament’s Central Hall is not meant
for it. I should like to know whether
'the picture posters of the police
atrocities in Calcutta, during the last
several weeks which have been dis-
played in various parts of the country
will be allowed. 1 demand that the

Central Hall be made available for
display of those posters of police
atrocities under fhis illegal Ghosh

Ministry and if that is not done, it
will be clearly known that the Gov-
ernment is trying to denounce our
people, stigmatise our people and
defile our fair name by displaying the
things which have been shown there.
What about the police oppression,
how the police behave, how the police
make lathi-charges, shootings, etc? 1
should like to know what would
happen if, for example, in the Madras
Assembly these things are displayed.
Not only that I would expect
Mr, Annadurai to display these
things, the police atrocities in West
Bengal and place them inside the
Assembly House, That will be
Mr. Annadurai speaking.
expect Mr. Namboodiripad also
take similar steps to display
things. It is a very serious matter.
Was the permission of the Chair
taken? How is it being used? Now, it
seems that the Central Hall is being
turned into a propaganda centre of
the Home Department of the Govern-
ment of India, if not of the AICC. We
ghould like to know it. Many such
things have happened in the past. You
have had the movement for [ifigufstic
: States. You had many other move-

to
these

I would
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ments in the country and incidents
.did take place, but never did it occur
to the Government of the day, +to
Prime Minister Nehru, that suck
posters should be brought or pictures
should be brought to be displayed in
the manner in which it has been done
here. I request you, Sir, to imme-
diately get in touch with the Speaker
and issue necessary orders, so that
these things are removed, because
otherwise it will only aggravate feel-
ings. It is good but then we should
also discuss simultaneously in the
House in what circumstances the
incidents took place, why they took
place and what happened on the
other side. All this should be takem
into account., I do not know, but 1
feel like going there and learing
every single poster, but then you will
say that I am not behaving with
dignity and so on. I hope that we wiil
not be driven to such a step.

Now, Sir, as you know, when we
brought up this exhibition about the
Bengal atrocities, which was shown in
Hyderabad, it was widely appreciated
by the people and commented fav-
ourably by the press. When our
people are subjected to such terror
and oppression, I do not know
whether that will be shown here, We
are not allowed even to bring these
to the Lobby or anywhere in Parlia-
ment House. Therefore, it is atrocious
behaviour on the part of tha Govern-
ment. The Ministers responsible or
the Government have committed a
grave impropriety and certainly an
atrocious act. I know that the House is
under the jurisdiction of the Speaker.
I know you are not a displaced
person either. Every Member hasg
certainly a right to comment on {t
The Chair has to take up the issue
with whoever is responsible for the
House. I know on a similar otcasion
Dr. Radhakrishnan took up such
matters, when a certain police force
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was sought to be introduced or a
policeman came within the
precincts . ., .,
w7 THAATCIQT gl FT 91T Wr EHT(T
afgatem 3a1 §

SHRI BHUPESH GUPTA: Nov.

'Sir, therefare, I am not going into
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#he legal technicalities of it. T would
hppeal to the Members opposite. We
may have our views in regard to this
question. As you know, on the
janguage problem we want a solution
not by any kind of incidents but by
discussion, negotiation, talk, mutual
consultation and through a r&tional
consensus. Therefore, you understand
our attitude, but what is going on.
On the one hand, we are told that
there would be an attempt to arrive
at a consensus. On the other hand,
we find this kind of provocative
posters being displayed in the Central
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Hall. Therefore, I do submit to Jou,
Sir, knowing your difficulties, that you
take it up, our House and the Chair
take it up with the authorities con-
cerned, who are responsible for this
building and premises and the Gov-
«ernment owes an explanation. We
should like to know at least which
Minister or Ministry is responsible for
this exhibition that is going on there.
This certainly you can {ind out
through your agency or the Secre-
tariat. The Leader of the Youse 1s
here. He should tell us how it came
to be displayed. Who is =cspongible
for it? Has he been consulted? I
should like to know it. He is the
Teader of the House, He should realise
that we may have our reaction to this
matter. We have our feelings and our

Teactions to such matters. Our urges
are bemg completely ignored and
defied by the Government day after
day and yet you expect these insti-
tutions to function in the normal way.

1 again submit, in all humility,
you kindly apply your mind. Yoy are
a very fair-minded man. I know you
belong to a particular Party to which
normally people should not belong,
but you are a good man. All the
same you are now in the Chair. We
may have our differences, bhut we
have lived with you and worked with
you. I should like, therefore, to appeal
to you in all earnestness that you !
should take proper steps to stop this
kind of provocative, one-sided, insult-

jng exhibition. .-

LOKANATH MISRA
Mr. Vice-Chairman, even

SHRI
{Orissa) :

in the Central 1010

Hall

though I do not feel as much agitated
as my friends, Mr, Bhupesh Gupta or
Mr. Rajnarain, I think the exhibition
in the Central Hall has been done a
little too crudely. I would have re
lished it very much if these pictures
had been hung at the place where
we used to hang the pictures of
Naga atrocities, to the left of the
entrance to the Central Hall
Having done it in the very Central
Hal) itself, probably they have trans-
gressed the normal decorum and
dignity that should be due to both
the Houses of Parliament. It must
be either the Railway Minister or the
Railway Ministry who must be res-
ponsible for it. It think it would be
betfer for them if they remove it to
that corner; but, Sir, at the same time
1 would not hesitate to condemn with
the strongest of terms the damage
that has been caused to the national
property of India, railway property
and other property. Anxbody whe
has done it under whatever provoca-
tion has done a similar act like that
of the Naga hostiles. It is in no way
inferior to the actions of the Naga
hostiles whom we condemn unequi-
vocally. I think all Members includ-
ing my friends, Mr. Bhupesh Gupta
and Mr, Rajnarain, would condemn
these things because these involve
serious loss of national property,
whether it is in the Railways or else-
where. They must be condemned.

oft TamTam o, # ow

g T w faar g & fagar e
qFT g wiee free & fawmar
B #1?  zafyd ¥udr R ¥

Fgr wEar oSt fagaw =gt wEr
BT 2T ag & ¥ oF B swww
F frraR 9 Rl @ Fam e
AAATST gFAT §7 TE W R, Ig
difer AR drar femr o 3R
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IqANTN (W WEETT g4
WNE): T S, 4% O
E AT A 3 g
.t TwMRTE@ AT @ g @
W AT B e wf g?

o fiewr g (fagr):
¥Rt B o foamr amga g

SHRI R. T. PARTHASARATHY
(Madras): Mr. Vice-Chairman,
Mr. Rajnaram angd Mt. Bhupesh Gupla
have been pleased to raise two very
important points this afterncon on
the floor of the House. The first
raised was whether in the Central
Hall of Parliament these photographs
showing the damages caused all over
India due to the agitations that have
happened in recent times could be
exhibited, and that that casts a reflec-
tion on some of the Members. That
ultimately means that Shri Bhupesh
QGupta and Shri Rajnarain did not like
these things to be exhibited, I would
like to submit that this House is the
custodian of the property of the entire
India. If we are the custodians, it is
within the purview of the Ministry or
the Government to bring before the
House, before the Members, as to
exactly what happened during the
agitation when the anti-social ele-
ments destroyed the public property,
which is the people’s property. But
the hon. Member, Mr. Bhupesh Gupta,
does not realise that the Minister has
not attributed any motive to any
particular party. Even in the foot-
note he has not described that some-
thing has been done very wrongly,
dragging some party or another. So,
it is absolutely within the purview of
the Government gnd it is but right
that the Government has brought it
in the Central Hall of Parliament
where hon, Members are there. That
is number one. (Interruption)
Please bear with me.

o

The other point which my_ hon.
friend, Mr. Bhupesh Gupta, raised
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ment has not brought the pictures
where  police have committed
atrocities. Though according to
Mr. Bhupesh Gupta and his party it
may be so, according to the Govern-
ment the police have never exceeded
their power. Where the Government
does not admit that they have
exceeded their power, it is not the
business of the Government to put up
such pictures as my hon. friends says.
should be put up.

THE VICE-CHAIRMAN (SHR!
M. P. BHARGAVA): Mr. Dharia,

SHRI BHUPESH GUPTA: Even
puppet P, C. Ghosh has to say that
they did it . .
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SHRI R. T PARTHASARATHY: We
will never uo it

SHRI BHUPESH GUPTA: Even
puppet P. C. Ghosh said that the
police had exceeded their authority
in Calcutta.

THE VICE-CHAIRMAN (SHRI
M. P, BHARGAVA): Mr. Dharia.
express his opinion.

SHRI M. M., DHARIA (Maha-
rashtra): Mr Vice-Chairman, I think
we should discuss the issue in a very
dispassionate manner. I do feel that
so far as Parliament House is concern-
ed, it is not the exclusive property of
the Government. It is the property
of all the parties including the party
in power. So, under these
circumstances, so far ag this loss to
the national property is concerned, if
it is to be exhibited, I do feel that the
leaders of all parties should have been
consulted prior to such sort of
exhibition. At the same time I would
like to make it very clear that the
pictures that are exhibited I have
seen them with my own eyes, and I
would like to request the Ministry
concerned not only to spread these
pictures among the Members out
circulation of such pictures should go
even to the various schools and
colleges also, because let them realise,
let the country realise how these
damages are being done by anti-

was with reference to why Govern- | social and unpatriotic elements in the
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country., Today only I read in the
press a very disturbing news whereby
the students from Madurai have
decided not to sing the National
Anthem and not to participate in the
programme of flag-hoisting. They
thave taken one more decision.

~ -

]

SHRI R. T. PARTHASARATHY: It
is not the entire students of Madurai.
It is only the Anti-Hindi Agitation
Council of students of Madurai.

~ [ (- 'ii w -7

SHRI M, N. DHARIA: I am coming
to it. This is the decision taken by
the Anti-Hindi Agitation Council of
students from Madurai, and there they
have taken one more decision whereby
they have decided to hold meetings
all over Tamilnag for liberation of
Tamilnad from the Indian Union. If
such sort of anti-national activities
are spreading in the country, if such
sort of anti-national activities are tak-
ing place, and to curb these activities if
some violence takes place, it is not
Government’s responsibility but of
those leaders who are encouraging
such activities in the country. In that
direction my appeal is, let us not
bring such issues which create contro-
versies, let us take the leaders of all
parties into confidence, and Govern-
ment should not exhibit that in the
Central Hal] as has been done today.
At the same time Government should
bring to the notice of all Members, of
all students, of all the saner elements in
fhe country what has happened in the
country. In this light I do feel that
such things which inflame the feel-
ings of hon. Members on the other
side should not be exhibited. Besides,
one more point. As per my informa-
tion again the Central Hall comes
under the jurisdiction of the Speaker.
So in that way these feelings of ours
should be conveyed to the Speaker
of the Lok Sabha.

®owgw ww e (PRr):
IogwrenE wRed, ¥ 4 gAwar §
5 Rt Tfts s & @
182 R.5.—8
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Iq g qE IE a A fFar ok wg
ag aF gama W A AT d@w
&, Wa T FTAFAET FE A AT
I FE F W) @ e EE ¥
Wt o W R BT A oSEA
N WE qOH AT § W TE
I 99 IR WA FL @G
wfrd & qwadr § 98 aOH W
4 & fa¥ gy Rl FAar fod
I ™R @ o9 fF oag fwaer
TFEN B WE & ¥ owR #
quAAr § A8 dgd wwer F AT
S3@ a@ F hEfam mn g,
R ™ q@ w1 uhefaed s W
ST & | g Wifgd | T AT g}
gl A A g N W, 1 b
T oqEAdT g W g HS AW
fegel € & @@ @ ;| &,
dar 5 wEToET SR @R R
TREIR &9 # S frr  fKemr
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(&t ww @ famr)

T § Ag W T ) WK ag g
AN F & W w Rdw
F@ g AT AR a8 ¥ TR
F f@ fgamr T g @t &
e g & wEw  fe
e 1 gft 7gf gf | g g @
T WAy W T & gl
g7 3

SHRI BROHMANANDA PANDA
(Orissa): Sir, this is a very simple
thing and we are unnecessarily making
it eomplicated and we are looking at
it ag partisans. As Mr. Rajnarain
pointed out, this sort of display cannot
be treated as done in good taste. I
may point eut that here visitors to the
Visitors’ Gallery are allowed through
passes. To the Central Hall zlso, we
gllow outsiders who get a pass and they
go there. So, it amounts to something
just like the throwing of the leaflets
from the visitors gallery gbout which
we took action last year. It is an in-
sult to the House and to all Members
of Parliament. It dogs not matter who
has dene it. Government hag 5 machi-
nery. It can propagate these things
elsewhere. It can bring those people to
book, people who are anti-social or
anti-national. But such gisplay in the
Central Hall or in the Lobby is not
proper. Government also belongs to a
party. Because they are in a majo~
rity they cannot think that everything
inside the Central Hall or in the pre-
mises of Parliament is their private
property. Something may not be sacr-
ed to them, which is sacred to us. I
do not approve of wasting Government
money or nationa] property or attack-
ing trains and other things. Nobody
will think of encouraging this. No man
who is rationa] will ever think in these
terms. Why then do they show them
In the Central Hall as if no Member
is aware of it? Has the Government
the idea that we are yninformed, and
unintelligent agnd that we do not know
what is happening outside? There-
fore, this display could have been

|
|
!
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done elsewhere, not in the Ceniral
Hall or in Parliament’s premises. I
humbly suggest that such things should
not recur in future, things like dis-
playing photographs or posters in a
partisan manner inside Parliament’s
premises, 7l

st At gl @ (X w_w):
ST gEETH WaEd, d WOy O
AT FT ARAE F ARWAL
FAF % GfF g §1 WK FS
g & wwdr § vl 9¢ fR sEE
forarr st aemar &1 W 3ma fafreedr
g fasmey Y f5 &g oot
wd St A fm e & 99
g fa@emr  wEdr g, @ FAe
wE #, Wgi W uge o > FT
qEE 2, T 9T I g FTAAT
T HC gFar 41 W) Ry wrew
TR gaas o FE g

st w0 ( SUL WRW):
T AW AgiOX F@A a7

ot M qght : |1 A9 WA®
FY YeuAl # T@EFC TG
¥geT AR & fF T el w1 osa
THAH gAT &7 W aw W S
seuar @ g fed o
F gzt #1 ag femamn w2 fE
W N Tl # @A SRWEA
g, SEHr K OF e WEAJ §
#5 W qifeame &1 9399 0" @Y

7g dlffgeEm FN S § IThT
T T WR Ag 3w W E
FF a8 gL 20 §rEt & F@ET
TS T AT WY & AT ¥
TR AR v W {1 Hag @
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aT g 5 fem defwee gu §
I wEr W feewr s A
W AT ..

SHRI BHUPESH GUPTA: In 1965
in Tamil Nad they carried on the
linguistic movement; the police shot
them.

YN qogfe: Fag 1 FgW
f forad o1 Miefers gQ & ST qaH
gERAT AT 9| FW oaw@ & A
gqeodr  #v wma fF oS fafrees
omT § TFe g ww famer
geTRT AT 2, I S WE a
e frgam s 1 sy fafaeg
O ¥ gEfgd 2, 9% are §
W geiAr &7 S g9 TR AR
¥y @@y fag g@am f5 g
T OCE ¥ A T ¥ TFY g1 Q@
EAR AT A s I G OW
2 gafvg 7 e TR F AT
TEmfF 1 wEr wE T S
g g faar s, At ar & auean
g f5 agt &1 #¥x ®E AT gOU
Wt gz ST g AW | gafag &
qCEATET  FAT g % S BT F T
faa s \

il

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA): Mr. Poonacha, have
you anything to say?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): Sir, may
{ submit to thig honourable House that
there was not the least intention on
the part of the Ministry or myself
in trying to apportion blame to any
party or any individual in this parti-
cular regard? The only anxiety on my
part was about the magnitude of the
losses that have been taking place in
the Railways; particularly knowing the
fmportance of the Railways and the
service that the Railways are expected
to render, I felt that it would be per-
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know the magnitude of the losses that

have been caused to Railway property.

I am quite aware of the fact that
the Centra] Hall is not a place for
exhibition. But as on earlier occasions,
this has been approved by the hom.
Speaker that these photos may be
placed in the Central Hall for the
benefit of the hon. Members who would
naturally be wanting to know what is
happening in respect of these various
attackg on Railway property. I can
very well understand Mr. Dharia’s
po'int_. I have sought the express per-
mission of the Speaker and with his
permission, this has been done. It has
npt at all been done with any inten-
tion of trying to put the blame at
the door of anybody. It is just a
factual position which we wanted to
show; I honestly felt today that honm.
Members perhaps would be wanting to
know about those things. Several
questions were also asked in this
regard: informations have heen
furnished. And I thought that this
would add to the informations that we
have been supplying from time to {ime
to the hon. House.

SHRI BHUPESH GUPTA: Sir, I am
not going into anything more. Buk
you will have noted that he said in
his speech that he sought the permis-
sion of the Speaker.

z

SHRI G. MURAHARI: Written?

SHRI BHUPESH GUPTA: He had

never mentioned that he even refer-

| red the matter to the Chairman for

his concurrence or for his opinion, We
are also Members of this Parliament,
we also go to the Central Hall. The
Joint Session takes place in the Cent-
ral Hall. Maybe, the Speaker s tech-
nically in charge of the Central Hall.
But the fact it is in the use of the
Members of the two Houses brings the
Chair into the picture. Therefore, Sir,
I say that the Government has behav-
ed, even Mr. Poonacha has behaved,
| in this matter in a  very wrong

haps helpful for the hon. Members to | Manner . .
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AN HON. MEMBERS: No, no.

SHRI BHUPESH GUPTA: . . .

regarding this House

[Some hon. Members stood up in
their seats.]

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA): Mr. Bhupesh Gupta.
will you p'ease take your seat? This
kind of an endless debate we have to
put an end to. We have spent 30
xnir;g_tgs; on t_his. Please,‘ po further,

i TIREW TR TR

BT AAT ATEATE ) WA AT

Fdr ST 7 FET R SN FET @

T I Y qAfgww S Ao, ar

Fr ag fafga 9t ar aifgs € ?

fog a@® & §¥5° AW F WA

Gy fomromar g, @09 S99 ST
s 7 &, g% off gfem & e,

ga% frgay ga 9w § AR F

e Tgi O™ @i AT, qg WITR

LIS RN 16 - I LR O

g FRaTg v o g

§ fafgg =y & ar Aifes ?

fafyeet wEigg F o1 @ WE0 A

g1 ag frar Sfwfre 9w § fag

o} fa@m & fag H#og o @)

gHar g oefams wEit gy v A

B feEd 5 fo7)

AR ¢ (B APER qAT
wwg): 39 faom § aefyam wf
grr wifgd | W OF wEE &
fag #3741 A ¥T FEUW I3
EIECH

st TIFRATCEW ¢ ZATL Sin
‘argre WX W AT ARl AT
~RgT IFT SEQ ¥ Ag gar feaw
S| g @rge g g fw W\ ogw
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avwre H mfawe ¥ v ag &=
g ¥ et frelt i = qu fee
fegema avomar fegamm W@ o%-
fomg & arag?

[U IW a8 2fr Few gw H
fSereT T e AWT ¥ qeEm 340
afire ¥y #xq § oo wfsr
#aTg A AWr FEew w8
foar a5 /9T F SUET ¥ @A
A At AT 39 awg & fuar
% fegemr  smomwa &7

el a7z 2 fF gaR wfa-
AT FT WET 9T A NFT w2
457§ srgaar wifes & Wit §
gHAN ® AT g X A FT
a-qa  faemr & wR o= gl
afase ¥ w& &, avgura afggeT
agt A FT AT A A FE@T
fe agt o T A Kagy g
Farg T Aew § 5 99 zwe
qferd 7 F§ieT AR a9 foFaw aamT
FAHW HAGAU A BT IFE,
3%l Wrgd fgmr awgy § s
¥Td g9 JEWa §ig ¥

qRA T § A AT A=y g
fs 97 sz & fFt wmedr § a@gt
¢ 991 BF 9rqr 9gHr @ fegv

-

T | AR WEHT gl ®TE d
dgrar 5 oy @ ag & e
I FerE U A grew fwar W
Ias Fax  fawarfasre &1 g
ISET T AT IR T for Sy
# ag Qo Jear g % 9 9 g
7 fovaT oo & ou% g4 9 WY gy
qrfer s ST el (Interruptions)

SHRI M. M. DHARIA: Mr, Vice-
Chairman, Sir, I would like to submit
to the hon’ble Railway Minister that
the Central Hall is a place where all
the Members from various parties from
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the Lok Sabha and the Rajya Sabha
assemble over a cup of tea in order to
maintain a cordial atmosphere. Iwould
request him to reconsider his decision
which has inflamed the feelings because
the Centra] Hall is a place where the
Members sit together over g cup of tea
and forget their differences. There-
fore, he ghould take into consideration
the feeling of the House and have his
own decision,

[Several hon’ble Members stood up
in their seats.]

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA): Order, order. Now
I am on my legs. Mr. Yajee, please
sit down. Mr. Bhupesh Gupta, will you
resume your seat? I have heard all
the hon. Members about what they had
to say about the pictures which have
been shown in the Central Hall. By
arrangement the Central Hall is under
the jurisdiction of the Speaker. I am
asking the Secretariat to send the pro-
ceedings of this House to the Speaker
for his consideration and such action
as he may feel necessary. President’s
Address. Mr. Bhupesh Gupta.

SHRI BHUPESH GUPTA: Mr. Vice-
Chairman

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA): Will you resume
your seaty The Railway Budget has
to be placed.

~

THE BUDGET (RAILWAYS), 1968-69

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): gir, T beg
to place the Speech and the Railway
Budget that was presented before the
Lok Sabha on the Table of this honour-
able House. ’

SHRI BHUPESH GUPTA
Bengal): What a job.

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA): Formalities have
to be gone through.

SHRI BHUPESH GUPTA: 1 agree
That is why I yielded,

(West

[ RAJYA SABHA ]

on Presidents’ Addressioz

MOTION OF THANKS ON THE PRE-
SIDENT'S ADDRESS—contd.

SHRI BHUPESH GUPTA (West
Bengal): Mr. Vice-Chairman, sir, when
I read the President’s Address I had
the feeling that it has been prepared
immediately after the Hyderabad
Session of the A. L C, C. at the Jantar
Mantar Road in New Delhi where the
A. L C. C. office is located.

SHRI ARJUN ARORA (Uttar Pra-
desh): No. It was not prepared at
Jantar Mantar Road. It was prepared
at Asaf Ali Road.

SHRI BHUPESH GUPTA: I regret to
say that the President has completely
ignored the realities of the present
day, economic and political situation,
and has spelled out in his so-called
Address a compendium of the speeches
of Shri Morarji Desai, Shri Profulla
Ghosh and Shrimati Indira Gandhi, A
collection of the gems of wisdom from
{hose quarters does not make a Presi-
dential Address to the Joint gession of
the two Houses. After all, the Address
is supposed to give a lead to the nation
ang set the pace of the nation for the
year that is ghead. Nothing of the
kind has been done. I am sorry that
we lost a good Vice-President into such

company. o x>

In his Address the President, in
line with the mentality‘with which
the Exhibition is being displayed, has
mentioned—1 will read out some PpOT-
tion:—

concern that there
scence of divisive
ang violence

«1t is 5 matter of

has been a recrude
forces causing conflicts ‘
either in the name of region or

language of community. This is ®
matter for deep national concern
transcending »

-

Then it goes on to say:—

“Tt is a matter of deep regret to
Government that there ghould be



